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IN THE CENTRAL ADMINIST .. )/{aﬁ;: |__.a'gAD BENCH HYDERAEBAD
M.A.NO.7UB/95 in C.P.NO.58/95
. in
0.A.N0,548/94
Betuasn: Date of Order: 21.12.95.
Ke.Narender
seefpplicant

And
1 . 51‘5. K.R.Nambi&lr,

§ecretary, Ministry of Oefence,
Union of Indiz, New Dslhi.

2. 5ri Y,Raja Gopal, Gensral Manager,
" Ordinance Factory Project,
finistry of Defence, Yeddumailaram,
Medak Yistrict. ‘

+ssREspondants.

Counsel for the Appligaht 3 Mr.5.Lakshma Reddy

Counsel Por the Rsspondants fir«NoR.Davraj, Sr.CG3C.

CUORA M3

VICE CHAIRFAN

.k

THE HON'BLE SHRI 3JUSTICE Y.NEELADRI RAD
MEMBER (A)-

>

THE WONSBLE SHRI R.RANGARAJAN
THE TRISUNAL MADE THE FOLLOJING ORDER:

As C.P,59/95 is dismissed, this M.A had become infrutuous and

accordingly it is dismissed.

DEPUTY REGISTRAR(D)

1, 8ri K.R.Nembiar, Secretary, Ministry of Defence,
"Union of India,New Dalhi. - ‘

2. 5ri D.Raja Gopal, General Manager, Ordinance Factory Project,
. Ministry of Defencs, Eddumailaram, fMedak District. ,

3, One copy to Mr.S.Lakshma Raddy,Advocate,CAT,Hydeaabad.

4., One copy to MriNJR.Dguraj,Sr.CGSC,CﬁT,Hyderabad;

5. Dne copy tp Library,CA1 ,Hyderabad.
6., One SpPars copys. :
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